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To

Medical Director

DDU Hospital

Hari Nagar, New Delhi- 110064
Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021

(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Smt. Veenu Taneja, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end. -
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Encl. As above

Copy to:

° Smt. Veenu Taneja, Assistant Director, Food Safety and Standards Authority of India,

FDA Bhavan, Kotla Road, New Delhi-110 002.
o Personal file of officer concerned/ Guard file.
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STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)
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City in which property is | Property | year when | whose name | mortgage, inheritance, from ‘
situated ' Housing, | purchased) incll.idi)rlg1 held & his/her | gift or otherwise with | property
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Name \/EENU TANETA
Designation ﬁ';,g/[‘ . D1 Y\euli)V ( T.)
pate 0 °0Y-2032

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
Includes short term leases also.
The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
All columns should be filled duly typed neatly.
To be submitted in triplicate.



